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03-04- 2001 - - CJn No.~ . . 
llon1 bl e 1.ir • .::> • .Uayal , Jo\'.1 

Hon ' bl e .. ir. itafiq Uddin,~1 

.. •' 

None for the applicant, des pi 

rev is ion of cause-list. Hence, the c ase ~....,d 

is dismis sed in default and for non-

prosecution. 
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